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(b) the percentage of propo cd 
allocation of the st\Qle in the eastern 
States , 

THE MINISTER OF CHEMICALS 
AND FERTILIZERS AND INDUSTRY 
AND COMPANY AFFAIRS (SHRI 
VBERBNDRA PATIL) : (a) and {b). 
Allocation of funds for the fertilizer 
plants can be d,~cided only after the 
Seventh Plan has been finalised by the 
Planning Commission. It is, therefore, 
difficult to indic~te, at present, either 
the overall allocation for fertililer plants 
or the specific percentage allocation for 
plants in eastern States, during the 
Seventh Plan period. 

Mis Beugal Pqtterles Limited 

2232. SHRIMATI GBETA 
MUKHERJEE: 

SHRI INDRAIIT GUPTA: 

Will the Minister of INDUSTRY 
AND COMPANY AFFAIRS be pleased 
to state: 

(a) whether Union Government 
call cd a meeting of various Government 
Departments/representatives, West Bl!n-
gal State Government representatives, 
representatives of all the unions and the 
management of Bengal Potteries and 
representatives of Industrial Reconstruc-
Uon Corporation of India and M.Ps of 
WOIt Benlal for discussina the affairs of 
the Bengal Potteries soon after the 
bst budget session of Parliament; 

(b) if so, the proposals of the Govern-
ment and the consensus of the 11on· 
official persons invited to the .meetina; 
end 

(0) the steps taken by Government 
since this meet ing for resolviol the 
crisis of the company ? 

THE MINISTBR. OP STATE IN THB 
MINISTRY OF INDUSTR.Y AND 
OOM'PANY AFFAIR.S AND IN THB 

',MINISTRY OF HOMS AFFAIRS 
(SHRI ARtF MOHAMMAD KHAN) : 
(a) Yos, Sir t 

(b) The prospects of rcvival ot tb., 
undertaking through a viability plan' 
involving modernisation of the Crockrn 
Unit and closure of the Insulator and 
Pla,ter of Paris Units was disCu.ged~' 
The consensus of opinion or thc non .. 
officials who participated in the meeting 
was that rc.vival or the ul1dertakinl on 
the basis of viability plan considered by 
Government was not ac::eptable~ 

. (c) A view as to tho future disposi. 
hon of the undcrtakina would be taken 
in the light of tbe findiogs or the vluioUI 
studies carried out for revivaJ of the 
und eeta king. 

Drilling for gas or off reserve In 
West Bengal 

2233. SHRI PRIYA RANJAN 
DAS MUNSI: 

SHRT R.P. DAS : 

Will the Minister of PETROLEUM 
be pleased to state: 

(a) whether international ~ 
have further found in their survey, the 
possibility of gas and oil reserve in 
GangetiC basin of Wcst Bcnsal and Bav 
of Benga1 area includina the Calcutts 
hinterland and H?.ldia; 

(b) if so, which are those area. and 
the pr<lgress made by Oil and Natural 
Gas Commission to begin the driltinl 
in th")~e areas; and 

(c) the ptace~ where Oil and Natural 
Gas Commission have enlapd for dril. 
ling to find either las or oil resorvc In 
West Bengal? 

THE MINISTER OF STATB OF THE 
MINISTRY OF PETROLBUM (SHIU 
NAWAL KlSHO.RB SHARMA) : (,) 
and (b). An assesamcnt mado io J 91'S 
by a Sovict team indicated tho deltaic 
plains of West Benpl as prospective 
fat hydro car bollS. 

ONOC have so far drilled "ell io 
Welt Bengal at Bodra. Bakultala,Oalal, 
Diamond fIll bour, aadha, Abba,. 
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Biahnupur, Jaauli, Naldab, Maju and . 
Dhananjaypar . 

(0) At present, ONOC is . drinin8 a 
won Bodra-2 at Bodra. Tbe wells Maju-
%' and Dbananjaypur-l are under 
~tiol' 

CODItrUetIoll of Head Post Otflce 
BuIlding at Rourke'a 

2134. SHRI CHINTAMANI PANI-
GItAHI : Will the Minister of 
COMMUNlCA nONS be pleased to 
Itate : 

<a> whether the Rourkela St eel Plant 
bas given lard to the Orissa postal cir-
cle for constru ct iOD of a Head Post 
Office there; 

(b) if so, the reasons for not cons-
tructina the said post office; and 

(c) whether Government are cansi-
.fiD~ to make Rourkela a separate 
poltal circle ? 

THE MINISTBR OF STATE OF THE 
MINISTR.Y OF COMMUNICATIONS 
(SHRI R.AM NIW AS MIRDHA): (a) 
Yel, Sir. 

(b) Depar tmental formaliti es for 
construction of this Post Office buildina 
have commenced. Preliminary draw-
inas are unde,' preparation. 

(c) No, Sir. 

JobI for ... uracturlng shells awarded 
to PrIvate Secton 

2235. DR.. V. VENKATBSH: Will 
'the Minister of DEFENCE be pleased to 
state: 

<a) whether lome of the importunt 
.lobi Of items which have so 1001 beeD 
manuracturtd in various Ordnance 
Factories are now beiDI steadily away to 
.ttain private sectors for manufactures; 

(b) whether it is a fact that a firm in 
private sector in Ludhiana has been 
awarded a job for mar,"facturina sbells; 
aad 

(c) if so, the facts thereof and reasoo. 
thereuf? 

THE MINISTER OF DEFENCE 
(SHRI P. V. NARASIMHA RAO): (a) 
Orders for Defence stores are placed on 
the Civil Sector Industry (both Public 
and Private Sector) when the inhouse 
capacities in Ordnance Factories for the 
product of ary particular item is not 

adequate to meet tbe project requirements 
of the Services. 

(b) and (c). Orders on several firms, 
both in the public sector and the private 
sector. located in different places 
including a firm in the private sector 
in Ludhiana, have been placed for 
supply of various Ddence stores inclu-
ding shells. Orders are placed in accor-
dance with the prescribed procedure. 

Agreement between TELCO and Honda 
of Japan to manufacture passenger car 

'2236. SHRI MUKUL W ASNIK : 
Will the Minister of INDUS fRY AND 
COMPANY AFFAIRS be pleased to 
state: 

(a) Whether the TELCO of Tatas 
have entered into an a,rcement with the 
Honda Company of Japan for collabora. 
tion to manufacture passenaer cars in 
India by the year 1987: 

(b) whether the said company hu 
approach ed tbe Government of India for 
the approval of the said a,reementi and 

(c) if so, the result thereof? 

THB MINISTER OF STATB IN THB 
MINISTRY OF INDUSTR.Y AND 
COMPANY AFFAIRS AND IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
ARIF MOHAMMAD KHAN) : (tt) to 
(c). No such proposal has been received 
by tbe Government. 

Laylag of gas PipellDe for Boat., Hlp 
crude to Nortla IDtUa 

2.2 37. SHRI MUKUL W ASMDC : 
Will the Minister of PBTROLEUM be 
plealed to Itato : 




